The timeline for submitting the comments /suggestions/inputs on the draft vision
document for Phase three of eCourts project has been extended till 215t May, 2021
by the competent authority.

My gov link : https://secure.mygov.in/group-issue/inviting-suggestions-draft-vision-
document-phase-iii-ecourts-project/

eCommittee website link of the Draft Vision
document: https://ecommitteesci.gov.in/document/draft-vision-document-for-e-
courts-project-phase-iii/
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